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Prevalen~e of Typhoid in, Rural 
Areas 

3405. SHRI SATISH AGARWAL: 
will' the Minister of HEAL TlHl AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether Rajasthan State was 
included in the survey to assess the 
prevalence of typhoid in rural area.s 
of the country; 

(b) the areas that \\-"ere 
,surdveyed aW the findings 
an 

actually 
thereof. 

(c) whether there . is any Central 
Scheme to combat the Health haz-
ard? 

THE MINISTER OF STATE :LN 
THE MINI,STRY OF HEALTH FA-
MILY WELFARE: (SHR! ·NiIHAR 
RANJAN LASKAR): (a) This Minis-
try has not contemplated any such 
survey. 

(b) Does not arise. 

(c) .The anti-typhoid vaccination 
programme of primary school child-
ren h.ns been started under ~panded 
programme on Immunization from 

, 1979. The ,Government of India 
>supplies· typhoid vac-cines to the 

.. Sta.~9. and Union' TeI1itQries ,fpr 1m ... 
m~n~zation .. ~nder thJs programme. A 
;Schetne for providi~g safe

l drinking 

water ~nd :,~ound lluman . e~re,ta dis ... 
. posal in Mth' urban' 8Qd rural areas 

has been started by. the' Ministry . of 
Works and Housing. 
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Panskura../B'aldia Line 

3407. SHRI SATYAGOPAL MIS ... 
RA: Will the ,Minister of BAIL-
WA YS be plea,sed, to 'atate: 

, (a) ,whetb~r ~here is .~ny proposal 
under. the ~'onsi~eratjon of . Govern-




